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(d) whether Haryana Government pro-
PQSe to withdraw all such lIi$cipiinary 
cases and take the said temporary employees 
back in semee on reconsideration? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) There 
has been no victimisation of Haryana 
Roadways employees or of any other 
Qovernment employees. All employees 
who went on strike on the 9th and 10th 
February, 1968 have been charge-sheeted 
without distinction while criminal cases 
have been started only against employees 
who indulged in acts involvlD8 breach of 
law. 

(h) Information so far available shows 
tbat services of no temporary employee 
have been terminated because of st~e. 
On the other hand services of the indivi-
duals were terminated only where ·the term 
of posts had expired and because of that 
reason alone. Por example serviecs of 
four Haryana treasury clerks recruited on 
ad-hoc basis were terminated on 318t March, 
and of two other employees on 7th April, 
I~, because of expiry of term. 

(0) About 3,325 employees have been 
charge-sheeted at Chandigarh and informa-
tion about others i. beins collected by the 
Haryana Government. 

(d) Departmental proceedings have 
alreacly been dropped against employees 
who have expressed regret and gIven 
assurance not to go 011 strike in future. 
In respect of other employees similar action 
will be tal<en if tbey IIxpress regret 8Qd 
give assurance of the same kind. This 
position has been made clear to the em-
ployees in the charge-sbeets also. 
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